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myself, my Spouse and dependants:

A. ' :
(Assets In joint name Indicating tha extent of joint ownership will also have to be
given) ' i ‘
Patee Doy, M AShim . Rag mavagan
Sr. escriprion. seir spouse [ Dependant1 | De RS2} K dANTS: |
o | s W el R Rl g
() | Cash bo.660 | zo.60D - g Ao
Banks, Finandal
InstRutions And - o - 5 e
Non-Banking-
o Financial
Companies
> (iii) | Bonds, o BRI L i
24> Dedentures and . : o
\‘?/"}E; Shares in : i) i i
do companies - _
(lv) | Other financial
Institutions,
NSS, Postaf a v — = =
Savings, LIC
Policles, elc
(v) | Motor Vehides )
(detalls of No P S o
make, etc.) | iy
{vi} | Jewellery (give | "
details of No g, i o s
weight and e lves =
value) = o
{vil) | Other assets,
; such as values - o — i L
of claims /
interests . [
Note: Value of Bonds / shares / Debentures as per the latest market value In Stock: ’

Exchange in respect of isted companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
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Land
-Ci rrent market value
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(i)

Non'Agrk:lﬁmral Land
- Location{(s)
- Suryvey number(s)
- Extent (Tota!
measurement}
-Current market value

seiak

Land

Y pevy

Famaly

(i)

Bulldings (Commerdal
and residential) :
Location(s)

- Survey /door
number(s) o
- Extent (Total
measuremant)

- Current market
value

()

! Houses / Apartments,
L ete.

! . Extent (Total
| measurement)

- Location(s)
- Survey fdoor
number{s} L

- Current market
value

2

| Interest in pmpercv)

Others (such as

_—

(2)

1 glve herein

institutions and government dues:-
[Note : Please glve separate details for each item}

below the details of my liabilittes / overdues to pub]ic financial

[ Sr. | Description Namé A address of Bank / Ambunt cutstanding as
No. g Einanclal Institutions(s) / [} | . Seepbatenseine
& Depprtment (%)

(a) {1} Loans from Banks = 100000

(i) Loans from financlal
institutions
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(i) Government Dues!

i (a) dues to departments
i dealing with government
accommeodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supptly of
electricity ;
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(d) dues to.departments
desling with telephiones

(e) dues to departments
deallpg with government
_tmsppn fncly

puSo“r;_o oo 14.0e080 = 6D
§=

{b)

tes.. m aish pemnenti
Account Number (PANY]
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(1) Wealth Tax [Also
indicate tha assessment
year upto which Wealth
Tax return filed. ]

()i} Sales Tax [Only in
case of proprietary
business]

(iv) Propeity Tax

C.

GPF/CPF/PRAN No.

Gender

Date of Birth Cte 5

Personal Detail

PTS|

HLA — b

(M/F)

B s b

0|3

° 71-] CT“-"rH (DD/MM/YYYY)

Class/Group - e

Cadre

|A/B/C)

[7 OFEIce Adiendawt R 1vag Leaystakiv ﬂisj.mbxj

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secreteriat Service etc.)

Home District - cAHARCSA J

1 heraby declare that the above details are true to the best of my
knowledge and bellef. '

Place:.. kil

Date:. 0952246,

Note:

SIQNBLUFE ..coumioniesiivsinactuseiiorestosssnssnsnsaniatoss
Name of Ernployee ‘Lalo Mman '5""*0
Designatlon:....2 FRice (—\A&endqm’}

..............................................

Department:. B1N24.. vidham gabha paina

Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format. -
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